* IN THE HIGH COURT OF DELHI AT NEW DELHI

+  CS(COMM) 977/2016 & CC(COMM) 38/2017, I.A. 10524/2018,
16746/2021, 11163/2022

COMMUNICATION COMPONENTS

ANTENNA INC. . Plaintiff
Through:  Appearance not given.
versus

MOBI ANTENNA TECHNOLOGIES(SHENZHEN)

coLrp L. Defendant
Through:  Mr. Rohit Rangi, Advocate for
Intervenor.
CORAM:
HON'BLE MS. JUSTICE JYOTI SINGH
ORDER
% 05.09.2022

Hon’ble Judge is not holding the Court today.
List on 09.09.2022.

By Order

(COURT MASTER)
SEPTEMBER 05, 2022/shivam

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 05/04/2026 at 11:53:22



